
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 

NEW DELHI. • 

In the matter of: 

Hari Om Sharan Dwivedi 

· Versus 

Union ~f ·1ndia through MoEF & CC & Others 
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.1. Reply_on behalf of the defendant no_a to the Stay -1-6, 
application, along with affidavit. 

2. Vakalatnama on r~cord. 

3. I 

Filed by Defendant No 3 through Counsel 
C') 

_ Advocate for Respondent No. 3 - Shivalik Solid W te Ma agement Ltd. 

Email id:- ajaybhagwati@gmail.com 

Mob 9816002722. 

Place: 
Date: 
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